nt>
12.07 hrs.

Title: Regarding certain observations made in the Nineteenth Report of the Standing Committee on Defence on
Demands for Grants of the Ministry of Defence for 2003-2004.

MR. SPEAKER: | go to 'Zero Hour' now.

SHRI PRIYA RANJAN DASMUNSI (RAIGANJ): Mr. Speaker, Sir, | am thankful to you for your kind observation. The
most important issue that | raise today is not an issue concerning any political party. It is an issue concerning the
entire House and before | make my observation, | profusely thank the Chairman of the Standing Committee on
Defence Shri Madan Lal Khurana ...(Interruptions)

SIS AR A= (SR fReel) @ sreny ofl, oe &l 15 VT 3ds 31 R ang €1 a€| (=aar) | am raising a point of
order.

SHRI PRIYA RANJAN DASMUNSI : Sir, under what rule is he raising a point of order?
MR. SPEAKER: There is no point of order during Zero Hour'. But since he wants to say something, let him say that.

SIS PAR AT © T8 ofl, A6 |IA-318 Wi A B RAIE 31 7 Jafd da B Wl ety @ Rare a8 off| pot framax
17 Ve A € 8 11 a1 9w &1 € iR 6 o0 991 &1 €1 39 17 HHE &t o KA Brft, a7 2vs RUIE R 18t 989 & 3w gnft ?
TP AR A PIY A1 AR B T vEe o AftRex @1 o1 3k Sae 3 @ B A a1 3ot @ Wy RN FAE W A o1 9% 98w
& g1 37 W dia T B, 1995 | WM FH g« @ §1 a€) (aum)

eE HWEled A 9ue T g & udt v w1 © 7 39 R ) get 9=t 78 81 W@ 21 SR sifer # Avar 1 F§i we HYH & 31 gelod ©
=g 98 RUE W & a1 gEr e A w81l He will mention his subject.

SHRI SOMNATH CHATTERJEE (BOLPUR): Sir, the Prime Minister is here. | would also request you that some of
the recommendations of some of the Standing Committees should be taken up in this House. That is the feeling of
the hon. Members of the Standing Committees. They are losing heart. They are losing enthusiasm for the work.
They say, all their recommendations are ignored, they are never discussed in the House and that we do not get any
effective answer. The Action Taken Note takes one year.

The Prime Minister knows the importance of this. | am sure he will also help so that the House could discuss them
and the recommendations are carried out. As you are aware, Sir, almost 100 per cent are unanimous reports, if | am
not mistaken.

MR. SPEAKER: | agree with you that some of the reports can be discussed provided you go to the BAC and fix up
the dates.

war= w31 (st e fAedt arerdd) - F of S St & weea § 5 RS o & aig wea W 99 w w=i 8 wad 21 R o & are
<t #t BRI S BN, T 91 H &1 Afh e # RUIE o & Ao SHGT Seold B Hdd &) Hawl B gdT 21 Aie B e R @t
Forr o Y& & foraw {5 el # 3 ot arem € 9a|

SHRI SOMNATH CHATTERJEE : That is different but he agrees with me.
=t 3ree el arsaA - It Sft o e FIE RO 9ot € | 99 W gat S gfed g 2

SHRI SOMNATH CHATTERJEE : | would request him not to put a rider today.

SHRI PRIYA RANJAN DASMUNSI : Sir, | am thankful to all the Members of the Standing Committee on Defence.
They are all our colleagues. When we refer any matter of the Standing Committee, we do not refer it on political
angle.

Mr. Speaker Sir, the most important issue, that the hon. Prime Minister has just stated in his Statement on his tour
to Kashmiir, is our determination to resolve to fight the cross border terrorism and ultimately restore the
understanding and cordial relationship with the people of Kashmir as well as friendship with Pakistan. In that
perspective, right from day one of the Thirteenth Lok Sabha, the Government has been asking the entire House to
give total support to the cause of security and defence.

Mr. Speaker Sir, the Prime Minister is very right srama st Sft o7R 39 fie s & df gfewa 81 49 sae fUe s &
fsa1 Yesterday, the Chairman of the Standing Committee on Defence, after laying the report on the Table of the

House, went to the Press and gave faxga searit | § @ie =8 &1 =@rsdl 6 foega # w1 feven, fegwm # w1 fraen afes
QR St = <9 DI TE& ShN by, o Bl Tud Db, e Bl Tud Db ol o] B fhal, S fy # S5 9818 o= =rean gl



Mr. Speaker Sir, the questions are very important. This particular report gave such revelations, in my opinion - if |
am wrong | can be corrected - that never in the history of Indian Parliament such strong revelations and such
exposure of the functioning of the Ministry of Defence, in the light of our country's present security have been ever
tabled.

DR. NITISH SENGUPTA (CONTAI): This has happened earlier also. The Jeep Scandal case is there.
SHRI PRIYA RANJAN DASMUNSI : Sir, why is he interrupting me? | am not his enemy.

Mr. Speaker Sir, 30 per cent of the capital expenditure for the Defence preparedness remained unutilised. The
national security tax collected from the patriotic people, in the name of Kargil, to update the Defence preparedness
has been placed into the General Fund. The procurement recommendations to the tune of Rs.50,000 crore
remained unanswered and we do not know whether it has been materialised or not.

Mr. Speaker Sir, of the three special aircraft carriers, which is the requirement of the Navy to meet the Ocean
preparedness, one is about to be phased out and the Defence remained silent. We would like to know what is the
alternate contingency plan. While Parliament is here to give them the full support and money, they have not utilised
that. The total Defence expenditure has come down from 18 per cent to 13 per cent. In the last three years, on
capital expenditure for Defence preparedness, 30 per cent remained unutilised. Projects like LCA, AJT, MBT Arjun
are overrunning for 15 to 20 years. We need at least three aircraft carriers, where one is there to be phased out
shortly and no comprehensive assessment of the threat perception, including long-term vision, has been predicted.

Mr. Speaker, Sir, my poetry or essays, good songs of my good friends in Parliament or a good acting of an actor or
a good poetry of the Prime Minister may only console the people of India but in the matter of defence, these will not
serve the purpose. These are the essential things which have been manifested. It is the duty of the Prime Minister
to take the House into confidence and tell as to why there is such a delay and why these things are happening.

Mr. Speaker, Sir, the important part is there. Paragraph 41 ...(Inferruptions)
=t I Tt s (asde) Coorens S @ S 9AT 2 R € T sad gnen 214€) (=aum)
nar Hft St Hfaa € @ T8l T B T TR ¢/ S€| ()

SHRI PRIYA RANJAN DASMUNSI : Sir, | do not understand why they are interrupting me. We are discussing a
serious issue here. It is not a party issue. It is the Report of the Committee. ...(/Interruptions)

sregm Weley : 3Ry, 9 agd Riue 81 98 @ i Tei 49 €) oy i @ @ €7 dfdw
&€ (zaum)
MR. SPEAKER: | have permitted him to speak in the "Zero Hour'. He knows his limit, how much time he can take. |
cannot give him more time.
...(Interruptions)

st fra HRAR (BATER) : en oft, 3R 77 9T 3w ok 71 9 & 2 @ 8 ok 99t wea @ fiw F = & & & 9 @R oft
3R A QTER Tel WY, a8 WY, Y 9% Wed & 9Hd i qaiq fHar o ver 87 A€ (aur)weT &1 Ty q6iq H¥ DT AaeEdha 8
?7a€, (zxaur)

MR. SPEAKER: He is referring to the Report.

SHRI PRIYA RANJAN DASMUNSI : Mr. Speaker, Sir, | am only helping the Prime Minister to understand how his
Defence Minister is functioning, and nothing more than that. ...(Interruptions)

it faTa HRAR ;| R T 3T Hacl UGHT TAT ST THE A1 ared & 7a€] (aaem)

SHRI PRIYA RANJAN DASMUNSI : The Defence Secretary informed the Committee that the Raksha Mantri has
been ...(Interruptions) The Defence Minister's power to sanction has been enhanced from Rs. 20 crore to Rs. 300
crore. In spite of this power given to the Defence Minister, in spite of all the authority of Parliament reposed on the
Defence Minister, and in spite of public money ready at his disposal, the country's defence preparedness has gone
down to this extent. | would like to know from the hon. Prime Minister as to how the nation will feel confident that
defence preparedness at this critical juncture is safe in his hands. It is not my allegation. Do not take it as the
complaint of the Congress Party.

On the AJT purchase, the Report says that everything has been finalised. But the newspaper says that the battle



whether to buy it from Czechoslovakia or Britain is going on. That is why, Air Force is suffering. ...(Interruptions)
MR. SPAKER: | think, you will have to conclude now.
SHRI PRIYA RANJAN DASMUNSI : Sir, | will conclude in a minute.

Observing Kargil Martyr Day, shedding tears and saying 'Zindabad' and 'Jai Hind will not help the country's
defence. This is how Indian Defence is being treated. Therefore, | feel that the Prime Minister may kindly respond to
this. The Defence Minister is away. It is a matter of great concern. It is concerning the national security of the
country. Sir, | would like the Prime Minister to intervene. ...(Interruptions)

SHRI SOMNATH CHATTERJEE : Sir, | associate myself with him. ...(Interruptions)

SHRI PRIYA RANJAN DASMUNSI : Now, the Prime Minister is here. | would request him to respond.
...(Interruptions) We would like to know the reaction of the Prime Minister to the exposure of the Standing
Committee on Defence. Parliament wants to know his reaction. &€} (Interruptions)

MR. SPEAKER: Now, Shri Ramijilal Suman.
SHRI PRIYA RANJAN DASMUNSI : Sir, his subject is different. ...(Interruptions)

MR. SPEAKER: Shri Dasmunsi, you wanted to raise the issue. | have permitted you to raise it. It is for the
Government to respond or not to respond. Please sit down.

Now, Shri Ramjilal Suman.
...(Interruptions)
reaE [Eled 1 gae R, o far v wahd €
...(Interruptions)
st situeprer STraEaTd (HTYR) © wer w50t St &1 39 W Ryees e wnfay 1&€] (araer)

SHRI PRIYA RANJAN DASMUNSI : Mr. Speaker, Sir, do you not think that it is a matter in which the Prime Minister
should take the House into confidence? | seek your protection.

Ha (Hartig«) = 1= Atad (are’) | 98 9 B W FH AW 8, TH W 9dd AT =A1fRy|

Y& HEIGH : AST ATl G o ®T Haet Al Bt g |fifa & 3rege € gafey § SA@! dem 3t guiod < @ g

#t g1 oirer grEn (Reell €9) : srega oft, g o Rewisea @ €

SHRI'V. DHANANJAYA KUMAR (MANGALORE): Sir, are you allowing a full-fledged discussion on this matter?

SHRI SOMNATH CHATTERJEE : Sir, everybody is questioning your ruling. Any decision you take is being
questioned.

st Fg e GREAT | IR WRER gRe B Al ¥ fhaet TR € 97 sww uar 9o @ 5 ueer Rew & g 30,000 RS wuw A
40,000 FRIS TUY HT guic @I ST T, ifp (I8l & 9if T 66,000 TS TI¢ PT 99 [$BT B o1 @1 7471 €| AP @ie BT WiToR 3o

o 2a€| (erer)

eqE HEled : udT H A w

wfer (Varfrge) aan ww atad : AfeT 3 g qu@ ww @

#t Fg= e GREAT : TN S RSN 391 o 8, Ja BT @1 a1 oTE, S avie ¥ e wdes # gen §4€) (aur)

SHRI PRIYA RANJAN DASMUNSI : He cannot say beyond this Report. He is going beyond this
Report....(Interruptions) Mr. Speaker, Sir, how can he go beyond this Report? He cannot say anything beyond this
Report. | did not say a single word beyond this Report.

i We= orel TR ;g8 A Rewsy A € 6 snfee ft vdiw & user & Wl

SHRI PRIYA RANJAN DASMUNSI : Mr. Speaker, Sir, he cannot say beyond this Report. He has signed the Report.
TR St 7 FEl € 6 foe fF W # 20 vl @@=t T8 gan|a€| (sraum)

MR. SPEAKER: Shri Priya Ranjan Dasmunsi during ‘Zero Hour' raised certain points on the Report of the



Committee on Defence of 2003. Since he had raised certain issues, | have permitted, as an exceptional case, Shri
Madan Lal Khurana to speak on the issues raised by him. Normally, it is not the practice. But, as | said, since some
important issue has been raised, let the Chairman of the Committee on Defence say what he wants to say. So, let
him say on the issues which are raised by Shri Priya Ranjan Dasmunsi, and nothing more than that.

...(Interruptions)
MR. SPEAKER: Let him complete his speech. You can speak after that.
SHRI SHIVRAJ V. PATIL (LATURY): Before he says, if | speak, it will help him also.
MR. SPEAKER: | can permit you after his speech.

# HEA dre TR o3 RO 3 RSy 21 4@ Fd A 32 |1 6 i dw 7 2@, O St @ wveR 7 fred aif | o 991 aeif
2, s9d HY A L, TR DA w@d B, IHD IR H worw R 21 7w gwa Ray w2 aw o T ), SHS! Tl IR o HE B argwidy
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SHRI SOMNATH CHATTERJEE : Sir, we all understand the embarrassment or the anxiety of our very good friend
Shri Madan Lal Khurana. After being declared in charge of the Delhi unit of the BJP, he is facing this problem today.
Naturally, all these confabulations have started between the Delhi MPs. | notice that. They want to push him out.
That is another matter.

Let us not take it on a party basis. | think, Shri Priya Ranjan Dasmunsi correctly mentioned - and | am sure the hon.
Prime Minister would also agree - that in defence matters and in security matters the entire House has been with
the Government. There has been no occasion when we have made it a party issue. This Report is a unanimous
Report of a Committee of Parliament, which is treated as a mini-parliament as we were rightly reminded. Therefore,
let us take it with the importance it deserves. | am sure, the Prime Minister would like to consider what his response
would be. I know, it is very difficult to say, "Yes' or 'No' here because his Minister is already under trouble of being
quarantined and he does not want to lose his job as the convenor of the NDA, which is the only job left for himin
the NDA because all these * are there with them. ...(Interruptions)

DR. VIJAY KUMAR MALHOTRA: Sir, the hon. Member has made a derogatory remark, which should be expunged.
...(Interruptions)

=t waaa aqadt (Gsiel) ;@ see off, 8 A vee H3 St B g 9Ted 2

SHRI PRIYA RANJAN DASMUNSI : Mr. Speaker, Sir, let the hon. Prime Minister respond to it. ...(Inferruptions)
What is the response of the Government? We want to hear the Prime Minister. | had heard the Prime Minister
during the Question Hour very earnestly and | followed his directions through your observations. Now, it is time for
the leader to respond. How can the Prime Minister remain silent on this Report? &€ (Interruptions)

st eaa aqadl ;| qee o, U B G & A & 3R AT wa 75 off 9ed @ ofaw &, & S g ared §
* Expunged as ordered by the Chair.

MR. SPEAKER: Shri Priya Ranjan Dasmunsi, you have a right to request the Prime Minister to make a statement
on your submission and the Prime Minister has a right either to reply or not to reply. During 'Zero Hour', it is not a
rule that every query has to be responded to.

...(Interruptions)

DR. BIKRAM SARKAR (PANSKURA): Sir, the word used by Shri Somnath Chatterjee is objectionable and it should
be removed from the record. ...(Interruptions)

MR. SPEAKER: | will remove it from the record. # sr=ar g ama ¥ =€t €1



it e arde : @) a8 gufeerd 9 9 & av aeeg ga= 530 of a8t w #8959 e § e oA < & fag 1@
T | AP A WET FHAl off SO A1 86 9N TN BN Adhd & (B A8 3EH Al & 3N 39 9 A A 59 91 B AR @M 8| SHBT
B ST ¥ TEHY ST Y AHd & Y| g a1 9 9l Ghd 81 1 AT gu w3 g6 gaen ff vaddae T8l B |@ad B,
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MR. SPEAKER: | am bound by the rules.
...(Interruptions)

SHRI PRIYA RANJAN DASMUNSI : If the hon. Prime Minister remains quiet, what message will go outside on this
issue? ...(Interruptions)
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